
>

Title: Papers laid on the Table of the House by Ministers/members.

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY
OF EARTH SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE MINISTRY
OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI PRITHVIRAJ CHAVAN): I beg to lay on the Table −

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(i) Review by the Government of the working of the Central Electronics Limited, New Delhi, for the year 2008-2009.

(ii) Annual Report of the Central Electronics Limited, New Delhi, for the year 2008-2009, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 1722/15/10)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Agharkar Research Institute, Pune, for the year
2008-2009, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Agharkar
Research Institute, Pune, for the year 2008-2009.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 1723/15/10)

 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Aryabhatta Research Institute for Observational
Sciences, Nainital, for the year 2008-2009, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Aryabhatta
Research Institute for Observational Sciences, Nainital, for the year 2008-2009.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 1724/15/10)

 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Indian National Science Academy, New Delhi, for the
year 2008-2009, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian
National Science Academy, New Delhi, for the year 2008-2009.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 1725/15/10)

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI JAIRAM RAMESH): I beg to lay on
the Table −

(1) A copy each of the following Notifications (Hindi and English versions) issued under Sections 12 and 13 of the
Environment (Protection) Act, 1986:-

(i) S.O. 3122(E) published in Gazette of India dated the 7th December, 2009 recognizing the Environmental
Laboratories, mentioned therein.



Laboratories, mentioned therein.

(ii) S.O. 3123(E) published in Gazette of India dated the 7th December, 2009 making certain amendments in the

Notification No. S.O. 1174(E) dated the 18th July, 2007.

(iii) S.O. 142(E) published in Gazette of India dated the 21st January, 2010 recognizing the Environmental
Laboratories, mentioned therein.

(Placed in Library, See No. LT 1726/15/10)

 

(2) A copy of the Noise Pollution (Regulation and Control) (Amendment) Rules, 2010 (Hindi and English versions) published

in the Notification No. S.O. 50(E) in Gazette of India dated the 11th January, 2010 under Section 26 of the
Environment (Protection) Act, 1986.

(Placed in Library, See No. LT 1727/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): I beg to lay on the Table −

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of Economic Growth, Delhi, for the year
2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Institute of Economic
Growth, Delhi, for the year 2008-2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 1728/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI): I
beg to lay on the Table :

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Commission for Minority Educational
Institutions, New Delhi, for the year 2008-2009.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the National Commission for Minority Educational
Institutions, New Delhi, for the year 2008-2009, together with Audit Report thereon.

(iii) A copy of the Memorandum of Action Taken (Hindi and English versions) on the Recommendations contained in the
Annual Report of the National Commission for Minority Educational Institutions, New Delhi, for the year 2008-2009.

(Placed in Library, See No. LT 1729/15/10)

 

(2) (i) A copy of the Annual Report (Hindi and English versions) of the National Book Trust, India, New Delhi, for the year
2008-2009, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Book
Trust, India, New Delhi, for the year 2008-2009.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 1730/15/10)

 

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT H. PALA): I beg to lay on the Table
−

(1) A copy of the Annual Report (Hindi and English versions) of the Brahmaputra Board, Guwahati, for the year 2008-2009,



alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government of the working of the Brahmaputra Board,
Guwahati, for the year 2008-2009.

(Placed in Library, See No. LT 1731/15/10)

 

MR. DEPUTY-SPEAKER: Item No. 7, Shri Basu Deb Acharia.

...(Interruptions)

MR. DEPUTY-SPEAKER: Item No. 7, Shri Hukmdeo Narayan Yadav.

...(Interruptions)

 


